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COMMERCIAL TAXES DEPARTMENT 
 --------------- 

Notification 

20th  February, 2018 
 

 
 

Notification No. -- 9/2018 – State Tax 

 

S.O.  No- 15 Dated - 20th  February, 2018 --  In exercise of the powers conferred 

by section 146 of the Jharkhand Goods and Services Tax Act, 2017 (12 of 2017) read with 

section 20 of the Integrated Goods and Services Tax Act, 2017 (13 of 2017), and in 

supersession  of the notification of the Government of Jharkhand in the Department of 

Commercial Taxes No. S.O 27 - State Tax dated 20th June, 2017, published in the Gazette 

of Jharkhand, , except as respects things done or omitted to be done before such 

supersession, the State Government hereby notifies www.gst.gov.in as the Common 

Goods and Services Tax Electronic Portal for facilitating registration, payment of tax, 

furnishing of returns and computation and settlement of integrated tax and 

www.ewaybillgst.gov.in as the Common Goods and Services Tax Electronic Portal for 

furnishing electronic way bill.  
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Explanation.-  

(1) For the purposes of this notification, “www.gst.gov.in” means the website managed by the Goods 
and Services Tax Network, a company incorporated under the provisions of section 8 of the 
Companies Act, 2013 (18 of 2013); and 

(2) For the purposes of this notification, “www.ewaybillgst.gov.in” means the website managed by the 
National Informatics Centre, Ministry of Electronics & Information Technology, Government of 
India. 

2.  This notification shall be deemed to have come into force with effect from the 16th 
day of January, 2018. 

 

 
 
 

[File.NoVaKar / GST / 03/ 2018] 
By the order of the Governor of Jharkhand, 

 
 K. K. Khandelwal, 

Principal Secretary-cum Commissioner. 
 
 

 
Note:- The principal notification No. S.O 27-State Tax, dated the 20th June, 2017 was published in the 
Gazette of Jharkhand.  

 

 
 
 
 
 
 
 
 

------------------ 
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वा�ण�य-कर 
वभाग 
----------------- 

अ�धसचूना 

20 फरवर�, 2018 

 

अ�धसचूना संo. 9/2018- रा� य कर  
 

 एस. ओ. - 15 $दनांक- 20 फरवर�, 2018-- झारख�ड सरकार, एक�कृत माल और सेवा 

कर अ�ध�नयम, 2017 (2017 का 13) क� धारा 20 के साथ प#ठत झारख�ड माल और सेवा कर 

अ�ध�नयम, 2017 (2017 का 12) क� धारा 146 'वारा (द*त शि-तय. का (योग करते हुए और 

झारख�ड के राजप4, 'वारा (का5शत झारख�ड सरकार वा6ण8य-कर :वभाग क� अ�धसूचना सं. 

एस. ओ. 27 रा8य कर तार@ख 20 जून, 2017 उन बात. के 5सवाय िजनको ऐसे अ�धDमण से 

पूवE Fकया गया है या करने का लोप Fकया गया है, अ�धDांत करते हुए रिजHI@करण, कर संदाय 

:ववर6णयां (Hतुत करने और एक�कृत कर क� संगणना तथा पJर�नधाEरण को सुकर बनाने के 5लए 

www.gst.gov.in को सामाKय माल और सेवा कर इलै-Iो�नक पोटEल और इले-Iो�नक वे Nबल 

(Hतुत करने के 5लए www.ewaybillgst.gov.in को सामाKय माल और सेवा कर इलै-Iो�नक पोटEल 

के Oप मP अ�धसू�चत करती है । 

HपSट@करण .-  

(1) इस अ�धसचूना के (योजन के 5लए  www.gst.gov.in से ऐसी वेबसाइट अ5भ(ेत है िजस का (बधं कंपनी 

अ�ध�नयम ,2013 )2013 का 18) क� धारा 8 के उपबधं. के अधीन �नग5मत कंपनी माल और सेवा कर 

नेटवकE  'वारा Fकया गया है; 

(2) इस अ�धसचूना के (योजन के 5लए www.ewaybillgst.gov.in से ऐसी वेबसाइट अ5भ(ेत है िजसका (बधं 

भारत सरकार इल-ैIा�नक और सचूना (ौ'यो�गक� म4ंालय  ,राSI@य सचूना केKW 'वारा Fक या गया है ; और 

(3) यह अ�धसचूना 16 जनवर@, 2018 से (व*ृत होगी । 

 

[सं.सं .वा०कर/जी०एस०ट@०/03/2018] 

झारखंड रा8यपाल के आदेश से, 

 

के० के० ख)डेलवाल,                                                                        

(धान स�चव -सह -आयु-त। 

 

#ट]पण – मलू अ�धसचूना झारख�ड के राजप4 'वारा स_ंया एस. ओ.  27 -रा8य कर  ,तार@ख 20 जून 2017 को 

(का5शत क� गई थी । 
-------------- 
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